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- CENTRAL ADMIN ISTRXL' IVE TRIBUNAL 
ERNAKLTLAM BENCH 

0. A.Nos.2034/93,2233/93,11/94, 60/94 
280/94 and_j7/94 

Tuesday this the 5th day of April,1994 

CORm 

Honsble Mr.Justice Chettur Sankarmn Nair, Vice Chairman 

Hon ble Mr.P V. Verikatakrishnan, Mninistrat lye Member 

10.  A. 20 34 /93  

 Bindu Rad akrishnari, Casual LD Clerk 
Pass?ort 0ffice,Kozhjkod. 

 Beena N.K.. -do... 

 Anitha Kurnari Mi( -do.- 

 Rrnudmsan T.K. ..do- 

 Venugopal -do... 

 Ajay}curnar NK do... 

 Reeja V -do.. 

 Reena -Go- 

 .BinduM -do- 

 Parikaja O.K. ..do- 

 Baby Shy laj a ..do.. 

1½. Syamal. E 

 Aji Rani -do- 

 Geetha N ..do- 

 Sheeba K -do- 

 Sobhmna V. ..do.. 

17 Junni &.lsan -do- 	_-A7plicants 

BY Advocate Mr. M.R. Raj endran NL r. 

vs. 

The Passport Office4 Kozhike 

Unbn of India, represented by 
Secretary to Government of India, 
Ministry of Exte-rnal Affairs, 
NW Delhi. 	 ....Respor1ents 

(By Advocate Mr. Mat he 	adikkel, ACGSC) 
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0.A. 2233 

1. Radhakrjshnan E.K. 
Eranj idiku* iyil, 
Kunnarningalam P0, Kozhikode. 

2 • Babu K, Ken iathpoyilil 
Nenininda P0, Kozhikode, 

3. Krishnenden K.P. 
Kiidalpurekkal, P0 Mannur 
Kozhikod673 329. 	 ... Applicent5 

(By Advocate Mr.M.R.Rejendran Nair) 

vs. 

The Passport Of.icer, 
Ko zhikode, 

Union of India, represented by 
Secretary to Government, 
Ministry of External AfEairs, 
ew Delhi. 	 ...Respondents 

(By Advocate Mr. C.Kochurini Neir, SCGSC) 

O .-k. 11/19 94  

I. Ucieyaraj Janerdhenan, 
29/1872, Pipe Line, 
P0. Ruthiravattom, Ibzhikode. 

2. Sheeja T, Edakkad P0 
West Hill, Kozhikde, 

3. Leena K, Koduvally Vayal 
B.G.Rcd, P0.Wst Hill. 
Kozhikod. 

4. Rajesb C, 
I Edacheri Meethal House, 

Cheverambelan-  PO,Kzhikode. 

. Anil Kurnar K, 
Keriyeri House, Mokavoor, 
Erenhikkel P0, Eozhikode, 

6. Girish Kumar A, 
Kolangara Parambu, Meethera, 
Guruvayurappan College P0 
Kozhikod. 

7 • iaij aJd is hri an C. K. 
Chettiyarukendy, PC Kolathur, 
IKoahikode. 

8 	T.R.Joby, 
Macheri }buse, Medurevanern Ra d, 
Civil Station P0, Kozhikode, 

Manohran M, Edavalekendy House 
P0.Mayanad, Kozhikode. 

Jayeprakasan TP 
Mundenj House, Nellicode PC 
Kozhikode. 	 côntd... 
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Geeja K.C. 
Parambath House, Near 4th Railway 
sate, I(ozhikode. 

9t.Sathi A, Sathi Vihar 
Nadakkavu Cross Road, 
j'Zozhikode. 

t. Bindu K.. 
Shanthi, Near Mutha3pan Kavu, 
Kozh ilcode. 

Kurn.Sheela K, 
Manassery Paramba, 
PO.Govindapurarn,Kozhikode. 

KurnVijayV 
Arnbazhapurath House, 
PD. Mankavu, Kozhikode. 	 ... . Applicants 

(By Advocate Mr.M.R.RajdranNafr) 

V. 

The Passport Officer, Kozhikode 

Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
New Delhi. 	 .. . . Respondents 

(By Advocate Mr. KaKarthikeya Panicker, ACG) 

O.A6O /94 

PaP.Prernarajan, 
Parambath House, PD Makkada, 
Kozhikode Diet. 

R.M.Sredharan 
Puthlyedath Pararnbath House 

• 	Pathiripatta P0 
Via. Rakkattil, 
Vadakra. 	 . . .Applicants 

• (By Advocate Mr. P.V.Nerayanan Narabiar) 

Vs. 

•14 

The Passport Officer, Kozhikode. 

UnIon of India, tepreserited by 
Secretary to Governmeit, 
Ministry of External Affairs, 
New Delhi. 

(By Advocate Mr. SCG sc) 
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O.A. 290/94 

Usha Kumari K.T. 
Chuttadi House, 
20. Irivallur, I<ozhikode. 

Lalitha T. 
T3ovinda Nivas, 
Kizhakkumrauri P0, Kakkodi 
Io zh ilcode. 

Ajil Ds N Narlyate House 
Olavanna PC, Kozhikode. 

4, Beena P, Paloli House 
P0. Kanriadipoyil 
Balusseri Via. 
Kozhikode. 

5. M.Sunil Kumar, 
Maroli HOuSe, 
Morikkara P0, 1(kkodi 
I<o z hi Ico de. 

 V.AJISh Babj, 
Ajay Nivas, 
Near Gandni Ashram 
20. Malaparaxnba 
(ozh ikode. 

 C,PManoharan, 
Chonarn Peedikayil House, 
Edekkuli, Koyilandy. 

 P.K..Babu, Panikkomkndy House 
Edakkulim, 	Koyilandy. 

 P,Mohanari, 	Shobha Nivas, 
Rarnanattukara, 	Iozhikode. 

ib. C.2.ReIna, Chevveriparayil House 
PC. Kannadipoyil, 
Balu5seri, Kozhilcode. 

ii. P.Mini, Puth&icheri House 
BC Road, Cheruvannur, 
PC. Feroke, Kozhikode. 	 ,. .. Ap?licant$ 

(By Advocate Mr.Shafik M.A) 

Vs. 

ThePassport Officej Kozhikode. 

Union of India, represented by 
the Minist.ry of External Affairs, 
New Delhi. 	 ....Respondents 

(By Advocate Mr. C.I(ochunni Nair, SCGS 
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O.A. 4 47/94 

1, Anoop Babu K, 
Sangeeth, 2/99, Theyyarnpady 
Poyil Nilam, Eranhipalam, 
Calicut, 

Mridula P, 
Poolakkotturni.al House, 
Karuvissery PC, 
Calicut. 

Anitha C. 
Chnbil House, Karapararnba PC 
Calicut-lO. 

4, Santhoshkumar P 
Pandiadath }use, 
kizhakkummuri P0 
Kakkodi Via. Kozhikode. 

5. Nisha De.4.A, 
Alenchery }buse, 
Floran Rood, 
Civil Station PD, Calicut. 	.... Apolicants 

(By Advocate Nr.M.R.Rajeidra n Nair) 

Vs. 

The Passport 0fice. lKozhikode. 

Jnion of Thdia represented by 
the ecretary to Government, 
Ministry of External AfEairs, 
New Delhi. 	 ....Respondents 

(By ?dvocate Mr.Mathew J Nedumpara, ACGSC) 

ORDER 

•C!1ETTJR SANKARAN NAIR(J), vicc cwIi'jr. 

Aplicants herein are casual employees 

working In the Passport Office, Izhikode. They 

challenge an order dated 6.12.93 terminating their 

services. 

2. 	After the matter was heard at some length, 

counsel appearing on both sides came out with an 

agreed forniula. In view of that, we consider it 
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unnecessary to go into the merits or expzess any 

opinion on the merits. We record the agreed formula. 

It is agreed that: 

The work requirements of the Kozhikode, 

Cochin cmd Trivandrurn Passport Offices 

under the Union of India will be assessed 

by the department and they will engage 

casual employees to the extent necessary. 

A common Seniority List of casual emplOyees 

working at Calicut, Cochin and Trivandrum 

Passport OfEices will be )re)ared, ranking 

them in the order of their length of 

service/number of days of service put in 

by them as on 6.12. 	(which is the date 

of the impugned order. Caial employees 

will be enqaged from this list and they 

will be engaged on the basis of the priority 

of their ranking in the list. 

Though the Passport 0ffice/Offices of 

Cochin nd Trivanrurn are not parties before 

us, counsel for Union of Inila representing 

these off jces submits that Union of India 

is agreeable to maintain a common Seniority 

List and make appointments from this List, 

which will be prepmred on the basis of the 

length of service/number of days put in by 

the caaal employees as on 6.12.93, as 

already ncticed. 

(a) Casual employees working in the same category 

will be paid the same daily rate of wages 

(example1  all Clerks will get the same wages, 

and all Peons will get same wages). 

I 
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We record the ubrnjssions.nd direct the 

parties to abide by the greement. We make it clear 

once again that we have not eressed any opinion 

on the merits. 

Applicetions are disposed of &s .foresaid. 

Parties will suffer their costs. 

Dated 5th April, 1994. 

P.VVEN1rA1G.I S}-NAN 	CH1iUR 	 NA:IR(J) 
ADrBflrRAT1VE MEI'iBEF 	VICE CHIiJ'AN 

•1 

k s54. CERTIFIED TRUE COpy 
Date ...L ..... 

( 

...AJPeputy Registrar 


